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12.41 hrs.
ASSENT TO BILL.

SECRETARY: Sir, I lay on the Table
the Appropriation (No. 3) Bill, 1980,
passed by the Houses of Parliament
during the current session and assent-
ed to since g report was last made to
the House on 25th July, 1980.

BUSINESS OF THE HOUSE

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
THE DEPARTMENT OF PARLIA.-
MENTARY AFFAIRS (SHRI P.
VENKATASUBBAIAH): With your
permission, Sir, I rise to announce
that Government Business in this
House during the remaining part of
the Session will consist of:

(1) Consideration of any item of
Business carried over from the
Order Paper of today.

(2) Consideration and passing of
the Delhi Municipal Laws (Amend-
ment and Validation) Bill, 1980,

(3) Discussion under Rule 193 on
the widespread rape of mother eartlf
resulting in the cumulative deple-
tion of the natural resources, pol-
lution of the habitat and upsetting
the ecological balance to be raised
by Shri Digvijay Sinh at 3-30 P.M.
‘cn Monday, the 11th August, 1980.

(4) Discussion on the motion to
be moved by Prof. Madhu Danda-
vate on the statement made by the
Minister of Petroleum, Chemicals
and Fertilizers in the House on

10th June, 1980, regarding increase
in the prices of petroleum products.
at 4-00 P.M. on Tuesday, the 12th
August, 1980.

SHR] K. LAKKAPPA (Tumkur):
On behalf of Karnataka Members I
request you to allot some time o
have a discussion on the Vijayanagar
Steel Plant, The people of Karnataka
are agitated over this matter,

MR. SPEAKER: Give some motion
or calllng attention.

AUGUST 8. 1980

[Surt CHANDRAJIT YADAV in  the
Chair]
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